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Demand to stop supply of ready to use therapeutic foods in the country

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, | would like to draw your attention to the
recent information that international agencies like UNICEF have been importing some kind of branded
'Ready to Use Therapeutic Foods' for the treatment of severely malnourished children and this has
been used and distributed without the permission of the Government of India. This is highly
objectionable.

International agencies and vested interests are attempting to push these foods in contravention
of the Government policy. | believe that indiscriminate distribution of such foods will commercialize
young child feeding through market driven approaches. This would change the feeding patterns of
young children in the villages and simplify the management of malnutrition. This will also destroy local
solutions developed by the people; even the Indian Academy of Pediatrics recommends a modified
family pot approach for this.

The Government of India's letter no. Z-28020/50/2003-CH, Ministry of Health and Family Welfare
stated as follows:

"The Ready to Use Therapeutic Foods is plum peanut, from France @ US $ 60 per child.
RUTFs are not an accepted strategy of the Government of India, neither under RCH nor ICDS."

| am astonished how this food were procured and distributed by UNICEF in some of the States
without any knowledge or approval of the Ministry of Women and Child Development, Government of
India.

| demand that this RUTF procurement and supply should immediately be stopped.

Demand to take steps to facilitate early construction of
Dadri Power Project in Uttar Pradesh
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